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good. These should hired by the district collectors and water should be
equitably distributed to the affected population.

@iii) Due to fall in water table, more riser pipes may be used to increase the yield
of the hand pumps. Sufficient number of riser pumps may be used to
increase the availability of drinking water in the affected areas.

(iv) Wherever water reservoir / ponds are available, they may be used to increase
the capacity of drinking water through piped water supply systems.

(v) Wherever aquifer is good, new bore wells should be set up.

(vi) Wherever the above possibilities are not suitable, water should be transported
through water tankers and supplied to the affected population. Wherever
water quality is not good mobile water treatment plants should be used to
provide safe drinking water.

For implementing all the above activities, this Ministry has allowed the affected
States to use flexi funds to the extent of 10% of National Rural Drinking Water
Programme (NRDWP) funds.

As on 21.04.2016, a total amount of ¥ 2172.43 cores is available with these drought
affected States as Central share. This fund along with the State matching share may
be utilized to take the above cited measures. This Ministry has also released I 819.67
crores for all the States as part of 1st installment of NRDWP for the year 2016-17. In
addition, States may also utilize 15% of Operation and Maintenance funds available
under NRDWP to meet the requirement. The States have also been asked to submit
daily report on the mitigations measures taken by them to this Ministry.

Special status for rural water supply schemes

26. SHRIMATI RAJANI PATIL.:
SHRI RAMDAS ATHAWALE:
Will the Minister of DRINKING WATER AND SANITATION be pleased to state:

(a) whether Government has received proposals from the State Governments
including Maharashtra secking grant of special status for Rural Water Supply Schemes
in order to solve problems of drinking water;

(b) if so, the details thereof and Government's reaction thereto;

(c) the time by which Government proposes to grant special status to the
concerned States to provide additional assistance for water supply schemes under
NRDWP;
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(d) whether Government proposes to provide additional funds to the States

with special status including Maharashtra; and
(e) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF DRINKING WATER AND
SANITATION (SHRI RAM KRIPAL YADAV): (a) No Sir.

(b) Does not arise.
(¢) Does not arise.

(d) and (¢) Under the National Rural Drinking Water Programme (NRDWP)
guidelines there is no provision for granting special status to a State for Rural Water
Supply Schemes in order to solve problems of drinking water. No formal proposal has
been received from any State Government including Maharashtra seeking grant of
special status for Rural Water Supply Schemes in order to solve problems of drinking

water.

However, at the end of financial year, based on the unspent balance of funds
available and the request of the State Governments showing good spending capacity,
this Ministry releases the third installment / additional funds of the NRDWP.

Providing safe drinking water in Bihar

127. SHRIRAM NATH THAKUR: Will the Minister of DRINKING WATER AND
SANITATION be pleased to state:

(a) whether it is a fact that Government has decided to provide safe drinking
water in the interest of general public;

(b) if so, the details thercof; and

(¢) the details of arrangements made by Government till now to provide safe
drinking water in backward States like Bihar, district-wise?

THE MINISTER OF STATE IN THE MINISTRY OF DRINKING WATER AND
SANITATION (SHRI RAM KRIPAL YADAV): (a) to (c¢) Yes Sir. Rural Drinking Water
is a State subject. This Ministry is exerting joint efforts with States towards providing
every rural household, a minimum of 40 liters per capita per day (LPCD) of safe drinking
water on sustainable basis under National Rural Drinking Water Programme (NRDWP).
This Ministry supplements the efforts of the States including Bihar by providing them

with technical and financial assistance under this scheme. States are vested with power

TOriginal notice of the question was received in Hindi.



